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            S UP R E M E COUR T OF I N D I A
                   R ECO R D OF P R OC E E D I N G S

                CIVI L A P P E A L NO(s). 8 0 5 8 OF 2 0 0 1

NI R M A L CHAND R A SINH A                                      Appellant (s)

                     VE R S U S

UNION OF INDI A & ORS.                                     Respondent(s)

(With prayer for interim relief and office report )

WI T H Civil Appeal NO. 8 0 5 9 of 2 0 0 1
(With office report)

Date: 0 6 / 0 2 / 2 0 0 8   These Appeals were called on for hearing today.

CORA M :
    HON’B L E MR. JUS T I C E H.K. S E M A
    HON’B L E MR. JUS T I C E MAR K A N D E Y KA T J U

For Appellant(s)
                            Mrs. Sumita Ray,Adv.

For Respondent(s)                     Mr. R.G. P adi a, Sr.Adv.
                                      Mr. B. K . Pr a s a d, Adv.
                                      Ms. Salini Ku m a r , Adv.
                                      Mr. Lalit Srivastava, Adv.
                            Mrs Anil K atiyar,Adv.

                        UPON hearing counsel the Court made the following
                             OR D E R

                            List it after a week in order to enable the parties

              to decide as to whether they are agreeable to refer this case

              to Lok Adalat or Mediation Centre.

    (PA W A N KUMA R)                                               (ANAN D SIN G H)
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